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duty upto 30th Aprl, 1979, togethe:

with an explanatory memorandum
[Placed in Labrary See No LT--
4259/79]

(3) A copy each of the following
Notufications (Hindi and Englisn ver-
sions) under section 159 of the Cus-
toms Act, 1962 —

(1) GRS 315(E) and 316(F)
published in Gazette of Tndiu dated
the 31st March, 1979 regaiding ex-
tension of exemption to heavy
melting sca'p of iwron and stee]l from
basic and additional customs duty
leviable thereon upto 31st March,
1980 together with an explanatory
memorandum

(u) GRS 317(E) published 1in
Gazette of India dated the
3ist March, 1879 ragrading
extension of exemption 10 Jigs
fixtures and ganges etc for the
manufacture of Krup Man
Laght Metal Float Bridge from
basic and acdditiona] customs duty
upto 31st March, 1980 together with
an explanatory memorandum

() GSR 318(E) pukliched
in Garette of India dated ihe 31st
March, 1979 regaiding extension of
exemption to armour plates for the
manufactuie of armoured wvehicles
{rom basic customs duty upto 31st
March, 1981 together wilth an ex-
planatory memorandum

(v) GSR 319(E) publithed 1n
Gezette of India dated the 31st
March, 1979 legarding grant of
exemption to certam articles impor-
ted 1n connection with the manu-
farture of armoured vchicleg
from the whole of customs duty
and the additional duty upto 31st
March, 1981, together wath an ex-
planatory memorandum

(v) GSR 320(E) and 321(E) pu-
blished n Gazette of
India dated the 3ist
March, 1979 regarding extension
of exemption to componen: parts
and rubber tyres snd tubes requured
for the manufacture of heavy,
medium and light commercial mo-
tor vehicles and tractors from the
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basic customs duty in exceas of 25
pe1 cent ad valorem and from the
whole of additional and awalary
duties of customns upto 30th Sep-
tember, 1979, together with an ex-
planatory memorandum

(vi) GSR 322(E) and 323(E)
published m Gazette of India dated
the 31st March, 1979, regarding
grant of exemption to DDT tor
muldation from basic duty in excess
of 15 per cent ad valorem and from
whole of additional and auxiliary
duties of customs upto 31st March,
1981 together with an explanatory
memorandum

(vn) GSR 324(E) published
in Gazette of India dated the 3lst
Maich, 1979 regarding extension of
exemption to Soyabean eatiactions,
meal from the whole of expoit duty
upto 31st March 1880 together
with an explanatory memorandum

(vi1) GRS 325(E) published
in Gazette of India dated the st
April, 1979 1egarding Tevised rutes
of exchange foi conversion of cer
tain foreign currencies into Indian
curréncy ol twce-versa, together
with an explanatory memorandum

[Placed in Library See No LT--
4260(79]

NOTIFICATIONS UNDRR CANTRAL ExcCist
RULts AND AN LYXPLANATORY MEMO-
RANDUM

SHRI ZULFIQUARULLAH I beg
to lay on the Table—

(1) A con eath of the following
Noti ications (Hindi and Enghsh vei-
sions) 1ssued under the Cential Excise
Rules 1944 —

(1) Notificatton No 156/79-.CE
published 1n Garette of India dateld
the 9th April 1879 regarding 1mpo-
sition of basic duty on steel ingots
produced by mini steel plants

(n) Notification No 157/79.CE
pubhshed yn Gazette of India dated
the 9th Apnl, 1979 regarding am-
endment to Notification No 148/77-
CE dated the 18th June, 1977 as 2
sequel to imposition of duty en steel
ingets produced by mini steel plants
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() Notification No 183/78.CE
published in Gazette of India dated
the 8th Apul, 1879 regarding am-
endmen; to Notification No 148/77.
CE datcd the 18th June, 1977 as a
sequel to 1mposition of duty on steel
mngows produced by mim etecl plants

() “oufication No, 1359/79-CE
publishe 1 1n Gasette of India dated
the 9th Apnil 1979 regairding basic
duty for semifinished stee] and

certain «teel proiucts produced by
mny stecl plants

(v) Noufication No 160/79.CE
published in Gazette of India dated
the Yth April 1979 regarding am-
endment to Notufication No 153/77-
CF ditei th, 18th June, 1977 re-
1977 regarding inciease 1n the enist-
Ing rdley of basic execise duty on
specificd uwon or steel products
marufactured by mini steel plants

‘vi}) Notification No 161/79-CE
publishea 1n Gazette of India dated
the 9th Apuil, 1979 regarding am.
endment to Notification No 152/77-
CE datrd the 18th June, 1977 as a
sequel to the imposition of excise
duty on 1ron and steel produets pro-
duced by minm steel plants

(2) An ewplanatory memorsndum
(Hind:; and English versions) 'n re-
gard to the above Notifications
[Placed wn Library See No LT-
4280A/701

1410 hrs,
PUBLIC ACCOUNTS COMMITTEE

HuNDRED AND TWFNTY.FIRST REPORT

SHRI ASOKE KRISHNA DUTT
Dum Dum) I beg to present the
Hundred and Twenty-first Report of
the Public Accounts Committee on
Action taken by Government on the
recommendations contained in their
Twenty-ninth Weport on Incorrect
Valuation of Assets relating to the
Ministry of Finance (Department of
Revenue) -

————
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ESTIMATES COMMITTEE
THIRTIETH REPORT

SHR1 SATYENDRA NARAYAN
SINHA (Aurangabad) I Leg 1o
present the Thirtieth Report of the
Estimates Committee on the Minstry
of Supply and Rehabihtat.on (De-
pattment of Rehabilitation)—Danda-
Karanya Project—Exodus of Settlers
(1978)

COMMITTEE ON PUBLIC UNDER-
TAKINGS

TWENTY -EICHTH REPORT AND MINUTES

SHRI JYOTIRMOY BOSU (Dia-
mond Harbour) I beg to present the
Twenty-eighth Report of the Com-
mittee on Public Undertakings on
‘ (Publie Undertakings—Delays
Commencement of Production/Busi-
ness Underutilisation of capaeity and
1elated matters” and Minutes of the
stting of the Commttes relating
thereto

1412 hrs

COMMITTEE ON ABSENCE OF
MEMBERS FROM THE SIITINGS
OF THE HOUSE

TyNTH REPORT

SHRI CHHITUBHAI GAMIT
(Mandv:) I beg to present the Tenth
Report (Hindi and English wversions)
of the Commuttee on Absence of
Mcmbers from the Sittings of the
House

COMMITTEE ON SUBORDINATE
LEGISLATION

EIGHTEENTH RFPORT

SHRI SOMNATH CHATTERJEE
(Jadavpur) 1 beg to present the
Eighieenth Report (Hindi and English
versions) of the Committee on Sub-
ordinate Legislation.

—e——



